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$~92 to 105 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  LPA 320/2024, CM APPL. 23753/2024 

 THUKRAL MECHANICAL WORKS   .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

  

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.      ....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  RFA(OS) 13/2024, CM APPL. 24048/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS P LIMITED          .....Respondent 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

+  RFA(OS) 38/2024 

 P. M. DIESELS PVT. LTD.    .....Appellant 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

    versus 

 

 THUKRAL MECHANICALS WORKS        .....Respondent 

Through: Mr. Sachin Gupta, Adv. 

 

+  LPA 324/2024, CM APPL. 24003/2024 

 THUKRAL MECHANICAL WORKS   .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

  

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 
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+  LPA 325/2024, CM APPL. 24007/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 P.M. DIESELS PRIVATE LIMITED & ANR.   .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  LPA 326/2024, CM APPL. 24011/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

 

+  LPA 327/2024, CM APPL. 24015/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

+  LPA 328/2024, CM APPL. 24019/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 P.M. DIESELS PRIVATE LIMITED & ANR.   .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  LPA 329/2024, CM APPL. 24031/2024 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 01/10/2025 at 01:05:46



LPA 320/2024 and connected matters  Page 3 of 4 

 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  LPA 330/2024, CM APPL. 24035/2024 

 THUKRAL MECHANICAL WORKS         .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  LPA 331/2024, CM APPL. 24039/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  LPA 332/2024, CM APPL. 24043/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  LPA 333/2024, CM APPL. 24056/2024 

 THUKRAL MECHANICAL WORKS  .....Appellant 
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Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 PM DIESELS PRIVATE LIMITED & ANR.     .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 

+  RFA(OS)(COMM) 11/2024, CM APPL. 24052/2024 

 SUMITA RANI      .....Appellant 

Through: Mr. Sachin Gupta, Adv. 

 

    versus 

 

 NITIN MACHINE TOOLS PVT LTD & ORS.  .....Respondents 

Through: Mr. N. Mahabir, Mr. P.C. Arya, 

and Mr. Udit Gupta, Advs. 

 CORAM: 

 HON'BLE MR. JUSTICE C. HARI SHANKAR 

 HON'BLE MR. JUSTICE OM PRAKASH SHUKLA 

    O R D E R 

%    18.09.2025 

 

 

       Re-notify on 24 September 2025 in the Supplementary List as 

part heard. 

 

 

C. HARI SHANKAR, J. 

 

OM PRAKASH SHUKLA, J. 

 SEPTEMBER 18, 2025/NG 
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